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RAJYA SABHA

Friday, the 22nd February, 1963|the
3rd Phalguna, 1884 (Saka)

\The House met at eleven of the
«lock, Mr. CHAIRMAN in the Chair.

MEMBER SWORN ‘

Snri Y. B. Chavan (Maharashtra)

EXTENSION OF TIME FOR PRE-

SENTATION OF REPORT OF COM-

MITTEE TO RECOMMEND DRAFT
RULES OF PROCEDURE

SarimaTI VIOLET ALVA (Mysore):
Bir, I beg to move:

“That the time appointed for the
-presentation of the Report of the
Committee to recommend Draft
Rules for regulating the procedure
and conduct of
‘Rajya Sabha under clause (1) of
article 118 of the Constitution, be
extended upto Friday, the 30th
August, 19637

The question was put and the motion
was adopted

‘MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—continued.

SurimaTr C. AMMANNA RAJA
{Andhra Pradesh): Mr. Chairman, Sir,
vesterday I was referring to the light-
‘hearted criticism that is carried on
against the Government by some res-
‘ponsible people. It is unfortunate that
these wise and clever people use their
intelligence for certain wrong pur-
poses. Instead of that I wish they
divert their energies to constructive
criticisms and thereby do some useful
service to the country.

Sir, some sections of the House have
been criticising the Government for
‘being too slow in carrying on the fight
1217 RQ_1
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against China, It is necessary, Sir,
that we have to be slow and not hasty,

because we have to explore all
methods of a peaceful settlement, We
cannot do anything in haste just to

please a few people or a few sections.
It is also necessary that the world
should be convinced that we have ex-
plored all peaceful methods to come
to some settlement without war, But
if we fail in these efforts, then it
becomes necessary for us to fight. One
Member of the Opposition the other
day was criticising our Law Minister
for having made a statement some-
where that military action alone was
the solution for this problem. What
else to do, if China carries on dilatory
tactics? They just want to gain time
and prepare themselves perhaps for a
further attack, and a more powerful
one. Some other sections say that we
are too hasty. They want us to sur-
render to the Western powers. They
want us to go on waiting for China to
make further efforts to attack us. Well,
we cannot be misled by any of those
people. We are doing the right thing.
Our Government has been and is
being properly advised by people who
know things better.

Sir, as everybady knows, we have
constituted the Citizens’ Council for
collecting moneys and other things for
war effort and Shrimati Indira Gandhi
is the Chairman of that Council. Some
Members in the other House—we
should not really refer to the speeches
made in the other House but since it
is about our war effort. T have to make
that reference—have been saying that
Shrimati Indira Gandhi has been made
the Chairman of the Citizens’ Council
because she is the Prime Minister’s
daughter. Now, Sir, is it fair to make
such light-hearted criticism, such un-
necessary and cheap criticism? As 1s
well known, Sir, the Nehru family has
been dedicating its life to the service
of the country for three generations.
She has taken wup this responsible
work and, as we know, so much res-
ponse is coming forth from all sections
of the country and also from outside,
because they know her worth. She
has donated even her golden dolis
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with which she used to play while she
was a child. What do these people
know? They know nothing about ser-
vice or sacrifice, They only know how
to indulge in luxury and unnecessary
comforts and use all sorts of cosmetics
and foreign things, by avoiding which
perhaps we could have saved so much
of foreign exchange which would have
been useful for our defence effort. 1t
is a very sad thing that for everything
they want to criticise. If something
wrong is done, then of course they
should criticise but they have been cri-
ticising the Government for having
done so many useful things. Wel],
that sort of criticism will not appeal
to anybody. I think it is time that we,
Members of Parliament, who represent
several lakhs of people try and set an
example to the country and others.
Just because they have a right to
speak, they go on saying whatever
they like, whether it is appreciated or
not. .

Now, Sir, our President has referred
1o the development made in the coun-
try in the fields ot agriculture, indus-
try and other things., It is true that
we have been making rapid progress.
But I only feel that this developmeni
or progress has not been evenly dis-
tributed. There are certain undeve-
loped States which have been carved
out only recently. They are only
infant States. Probably in the past
when they were parts of other bigger
States, they had not received sufficient
attention in the matter of develon-
ment. Therefore the Centre must
come to their aid by extending its
helping hand to them. I am sorry that
the Centre thinks only of Madras when
it thinks of the South. It forgets
other parts of the South.

Mg, CHAIRMAN: I wish to remiind
you, Mrs. Ammanna Raja, that you
had taken ten minutes yesterday and
today also you have had nearly ten
minutes.

Sarrmarr C. AMMANNA RAJA: 1
will just finish in another two minutes
Sir.
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In the last speech of Mr. Annadurai,
Sir, he referred to something—1I do not
know whether it is a fact or not—and
said that the other Ministers of the
Madrag Government were thankful to
him for his agitation because of which
only certain things by way of indus-
trial development and projects were
given to them. I do not know how far
it is true. I do not know whether the
Centre likes to be bullied by this sort
of tactics, We only appeal to the
Centre to come to our aid. We do not
believe in this sort of bullying tactics.
We want them to come to our aid and
see that we alsp develop, we alspo pro-
gress. Just as we are asking other
countries to give us help because ours
is an undeveloped country, so als> we
want the Centre to come to our aid
because ours is an undeveloped State.
Well, Sir, with regard to the water
dispute, I do not know why this ques-
tion that has been settled for ever s
being reopened or continued. Is there
no sanctity attached to any of these
agreements? Because of certain agree-
ments, we make our Plan and we plan
our projects accordingly, If so often
things are disturbed, it becomes diffi-
cult for "\ny Government to plan their
development or progress. By taking
the river waters through long dis-
tances, the water is not only wasted
but becomes costly also. Instead of
that, if water, wherever it is available,
is put to the maximum use locally,
maximum advantage can be had. The
argument put forward is that Andhra
is already irrigating so many lakh
acres of land. It is true but then
Andhra is an agricultural State and
wherever anything is available, you
must exploit it to the maximum extent
and in the best interests of the eco-
nomy there, of course, not to the dis-
advantage of the others or to the
country.

Sart B. K. GAIKWAD (Maharash-
tra): Mr. Chairman, the President's
Address is under discussion for the
last two days. Several speakers have
spoken about the Chinese aggression
and some hon. Members reminded us
about the sayings of Swami Viveka-
nanda. I want to remind this House
of what our revered Ileader,
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Dr. Ambedkar, said in this connecticn.
I think he gaid it in this very Hous®
the Rajya Sabha, on the 12th August
1954, while speaking on the foreign
policy, He said:

“China should not be allolled to
occupy any further part of the free
world and I think that is a principle
on which all freedom-loving people
would agree, There could be RO
cobjection to it.”

I will only refer to the relevant por-
‘fwons Ui wWnat ne szd m Tepard W
China. Further, he said:

“On this side, by allowinJ the
Chinese to take possession of Lhasa,
the Prime Minister has practically
helped the Chinese to “bring their
border down to the Indian bordeTs.
Looking at all these things, it seems
to me that it would be an act of
lavity not to believe that India, if it
is not exposed to aggression right
now is expised to aggression ahd
that aggression might well be com-
mitted by people who always are
in the habit of committing aggres-
sion.”

He quoted an instance of the Chinese
behaviour. He then said: .

“The point is this and it waorries
me considerably, You are, by this
kind of peace, doing nothing more
but feeding a giant, every time the
giant opens his jaws ang wants
something to eat, When you are
feeding the giant regularly and con-
stantly, the question that I should
like to ask is this: Is it not concetVv-
able that this giant may one day
turn to us and say, ‘I have now con-
sumed everything that there was t0
be consumed. You are the only
person (India, this country) that
remains and I want to consume
you" 144

When he was speaking, the hon. Mr.
H. P. Saksena had said:

“Then we will consume the giant.”

1 do not know where Mr, Saksena 18
and how he is going to consume this
|
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giant. This is what Dr. Ambedkar had
said in this connection when he was a
Member of the Rajya Sabha, I want
to say, Sir, that this country is not out
of danger and still there is every
danger to this country from the
Chinese Government. I just want to
bring historical facts to the notice of
this hon. House. Histary repeats
itself. OQur country had lost her inde-
pendence even in the past. What was
the position at that time? India was
ruled by Rajas and Maharajas. There
was casteism and due tp casteism
society was divided. There were feuds
and quarrels, It was easy for the
Muslims to conquer India.. After that,
the Britishers came and same was the
case at that time too. In this connec~
ticn, 1 can only say that casteism is
the greatest obstacle in the country.
These days we are speaking of na-
tional integration but in my opinion as
long as there is casteism in the coun-
try, you cannot have integration.
Unless and until we abolish the caste
system, there cannot be integration,
So, in order to save the country and
in the interests of the country also, it
is absolutely necessary to abolish the
caste system. My hon. friends of this
House and the Government will see
that it is done.

Sarr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): We are all
with you here.

Surr B. K, GAIKWAD: Thank you.

The question of recruitment of per-
sons belonging to the Scheduled Castes
and Scheduled Tribes to Class I and II
posts is not mentioned anywhere by
the President. In this connection, I
have to bring to your notice a few
facts mentioned in the Report of the
Commissioner for Scheduled Castes
and Scheduled Tribes appointed for
safeguarding the interests of those
Tribes and the weaker sections of the
country. In his Report, he has said
that in Class I and II posts, the pe:-
centage of such people is of the order
of '8 or 0'9, not even one. Seats are
reserved but often you find that peo-
ple are not recruited., The usual rea-

1
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son given is that candidates belonging
to this category are not found suitaple
to fill the posts which, in my opinion,
is not at all correct. While speaking
on this Report, I will give detailed
figures to prove my contention, At
this time I will only bring 1o your
notice a few facts. As regards Classg I
and II posts, I feel that unless somea
special efforts are made to increase the
intake of the Scheduled Caste gnd
Scheduled Tribe candidates 1. these
posts in the Government of lndia, it
will not be possible i{o0 make up the
deficiency in these Services. 1 hope
the Ministry of Home Affairs wiil have
this reviewed at a sufficiently high
level in order to ascertain the reaspns
for this deficiency and take steps for
making it up. This is what the Cam-
missioner also says.

I will now refer to clause 4} pof
article 16 of the Constitution which
gives powers to the State to make pro-
vision for the reservation of appoint-
ments in favour of any backward class
of citizens which, in the opinmioa of
the State, is not adequately replesent-
ed in the Services in the State. Appa-
rently, the phrase “adequately repre-
sented” means adequate representa-
tion of a particular backward class in
all classes of the service of the State
and not only in a particulap cadre ¢f
cervice. This is clear from the foliow.
ing extract from the judgment of the
Supreme Court delivered in ciyil
appeal No. 349 of 1960, between Gepe-
ral Manager, Southern Railway »s. K.
Rangachari. You will just see whnat
the Supreme Court has said. Yester-
day when the subject was under re-
ference during the Question Hour, the
hon. Home Minister was pleased (o
say that article 46 relates only io
Scheduled Castes and Schedyled
Tribes. I said that it did not refer
only to Scheduled Castes and Sche-
duled Tribes, It refers to the weaper
sections of the community and who
are the weaker sections? And what
has the Supreme Cour{ said? The
Supreme Court has said that the pro-
visions laid down in the Constitution
are meant not only for Schedyled
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Castes and Scheduled Tribes but {0
the backward classes also. That 15 the
mistakei which our Government{ has
always been making from the begin-
ning. The Supreme Court says

SHrr K. SANTHANAM (Madras): 1
think the Home Minister’'s point was
that there are certain special facilities
for Scheduled Castes and certain other
facilities for backward classes and that
while the facilities for backward
classes would be available to the con-
verts the special facilities for Sche-
duled Castes would have to be confin-

ed to Scheduled Castes. That is what
he said.
SHrr B, K. GAIKWAD: As {ar as

my knowledge goes, the Constitution
clearly says it. There is no montion
that special facilities should be given
only to the Scheduled Castes and
Scheduled Tribes. The Constitution
says that the facilities should he givea
to the weaker sections and part cularly
the Scheduled Castes and Scheduled
Tribes. It does not mean that the
weaker sections should not be protect-
ed.

Surr K. SANTHANAM: That provi-
sion is in the latter part of the Con-
stitution, not in article 46. There are
special articles which make 1t obliga-
tory tp provide special facilities for
Scheduled Castes and Schedulad
Tribes.

Sur1 B. D. KHOBARAGADE (Maha-
rashtra): It says “weaker sections,
such as Scheduled Castes and Schedul-
ed Tribes”.

SHr B, K. GAIKWAD: There 13 no
special article there in the Constitu-
tion which says that{ special conces-
sions and facilities should be given
only to Scheduled Castes and Schedul-
ed Tribes. In the Constitution it has
been mentioned ‘weaker secticns of the
community’. I just want to bring to
the notice of the House what the
Supreme Court has said:

“The advancement of the socially

and educationally backward classes
requires not only that they should
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have adequate representation in the
lowest rung of services but that
they should aspire {o secure ade-
quate representation In selection
posts 1n the services as well In the
context the expression ‘adequately
represented’ 1mports coasiderations
of ‘size’ as well as ‘values’, nhumbers
as well as the nature of appoint-
ment, held and so 1t involves not
merely the numerical test but also
the qualitative one It 18 lhus by
the operation of the numerical and
a qualitative test that tne adequacy
ar otherwise aof the representat.an of
backward classes in any service has
to be judged, and if that be so, it
would not be reasonable to hold
that the 1nadequacy of representa-
tion can and must be cured only by
reserving a proportionately h.gher
percentage of appointments at the
mutial stage”

SHrt K SANTHANAM
point

Oaly one

Surr B K GAIKWAD I am gn my
legs and I am not yrelding T
Mr CHAIRMAN Please sit down.

He 15 not yielding

Surt B K GAIKWAD If he Las to
say anything he can do so late: Thus
is what the Supreme Court has .ald
Now, m my opmion, when the
Supreme Court has delwvered this
judgment 1t 1s the bounden duty of the
Government to see that these factli-
ties are extended to these people As
regards the Services I have sawd this
While considering the Report of the
Commussioner of Scheduled Caster I
will say what I have tg say (

Then, Sir, I shall refer to anpther
matter and 1t 1s about the pitiable
condition of these people I have
moved an amendment to the molion on
the Address by the President sa3mng
that there 15 no mention of the pitiable
condition of the Scheduled Castes,
Scheduled Tribes and the weaker sec-
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are being made to unprove their lni,
I do not say that no attemots are
being made, but they are so inadeguate
that the position of these people in
the villages has not at all improved.
Government may come forward aad
say that they are doing this and that
But let them see 1t The real pusiiicn
of the people 1s very pitiable aag I say
that the Government should look into
the matter

Another matter to which I would
Like to refer 1s the unempioyment
problem Among those wno It ¢ 1n
villages, a large number of Scheuuied
Castes and Scheduled Tribe, and
weaker sections of the commun.., are
unemployed They get work or job in
villages only during the harves. sea-
s0n therwise they do not get any
work As explained by so many
friends of mine while talking on othcr
Bills, the average mmcome of some of
these workers 1s two annas per day
It 15 left to your imagmnation asw a
man can live on two annas per daj n
these days When you say that their
income has gone up 1t doe, nol mean
that in wvillages there 1s no dearness
I can come forward and say that in
cities people are comparativelv we.l
off But in villages especially in the
remote villages, you will find that tre
dearness has 1ncreased because the
merchants living in villages pircnase
all these things from cities They
bring these things from cities and due
to cost of transport they nave to sell
them at a higher rate Therefore ¢
does not mean that the people liv.ng
m villages get things at a cheaper
rate So this is the condition of these
people

So, when they are not in a pcsition
to earn their bread in villages, natu-
rally they come to cittes And what s
their condition here? They live here
and there, having their jhuggis and
shonpris Delhi 1s our capital city, but
what do we find here? You wili find
about two lakh people in Delh: Living
m jhuggis and shonpris What are

tions of the country You waull find | their earnuings? Of course, they are

that the position of those people liv.ig
in villages 1s very pitiable Attempts

|

|

lIiving from hand to mouth angd they
are living 1n shuggis and jhonprmis.

|
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They have constructed their jhuggs
and jhonpris wherever they found the
land vacant, Many a time it was found
that the land belonged to the Gcvern-
ment and in some cases it was private
land, Now, the Government have
taken a decision to evict people from
all these places. Now, the Govern-
ment have declared an emergency due
to Chinese aggression, Even in Bombay
I heard that previously the Govern-
ment used to issue , notices to those
who were living in jhonpris saying
that they would remove their jhonpris
by such and such date. But in this
emergency period you wil] find that
without giving any notice the police
g2 and demolish their huts and the
neople are thrown on the street.

SHANTA VASISHT
Notice is always given to

KuMARr
(Delhi):
them.

SHrR! B. K, GAIKWAD: I am refer-
ring to Bombay. In Bombay and here
too in Delhi, 1 want to bring it to the
notice of the hon. lady Member that
she will find lakhs of people living in
jhonpris and even without giving
notice their jhonpris are demolished.
You will find that some people have
sent their sons away as jawans and
they are fighting on the front to defend
our country. And here what do we
find? The jhonpris and jhuggis of
their parents who are living here are
demolished and they are thrown on
the street. Not only that, (Interrup-
tion). I am standing on my legs. I
want to bring to the notice of this hon.
House that the Government have
taken some staps for which I am
really grateful. They have a scheme
and it is this. People who will be
evicted from their jhonpris will be
given a site at a different place. And
what is the area of the plot given to
them? Fifteen by fifteen square feet
will be given to them which is not
sufficient even for a latrine. Such
small size of plot 1~ given to these
people. I have got the plan here.
You will find from the plan that there
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is no access to highway to Ro out.
They have given a plot of 15 x 15
square feet without any access to pub-
lic to go out. Such plots are reserved
for these people. Is this the way to
treat these people? Who are these
people? They are the people who are
constructing by their hard labour, all
these big buildings. They are the
people who are doing all these jobs in
the interests of the country. So, I
wish that in the interests of these
people, we should see that no injus-
tice i3 done under any circumstances
t0 these people living in jhonpris.
They are the backbone of the country.
Under no circumstances should any-
body think that they are beggars
because they are poor people. No one
should think that because they live in
jhonpris, no care should be taken of
them, We have decided that as long
as this emergency exists we should not
have any other agitation, But now I
have come to this conclusion that if
Government is going to take shelter
under this emergency and going to
evict these people from their places
and throw them on the streets, then
under such circumstances we will be
obliged, we will be compelled to start
the agitation, some movement against
the Government whatever 'he conse-
quences may be. Because we must
take care of those who are the back-
bone of the country, This is the posi-
tion about these people. So I earnest-
ly request the Government through
you, Sir, that Government should take
the necessary precautions and see
that at least during the emergency
period no people living in jhuggis and
jhonpris are evicted. If that is not
done and if they are going to be evict-
ed, then naturally we, being represen-
tatives of these people, of the down-
trodden masses, will have to take up
their cause and fight, whatever the
consequences may be. It is not a
threat but we will have to do that
to safeguard the interest cf these peo-
ple. 1 do not want to see people
thrown on the streets without any
shelter in this regime.

Then there is another problem. I
would like to be very brief In view
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by the Government as yel. They only
talk, talk and talk; that is all. I think

As regards the land problem, you will
find that in India there is enough
land. I am really grateful to my
friend, Mr. Y. B. Chavan, the former
Chief Minister of Maharashira State.
When he was the Chief Minister, he
did a very good thing. When there
was agitation in Maharashtra for
allotment of waste land to landless
labourers, there was an amicable set-
tlement, and he decided that all avail-
able cultivable land would be given to
the landless people. Accordingly, that
is being done in Maharashtra. Maha-
rashtra is the only State in India
which took up this problem in the
beginning; so 1 wholeheartedly con-
gratulate the Maharashtra Government
ags well as my {riend sitting there,
Mr. Y. B. Chavan.

Mr. CHAIRMAN: Ycu have already
taken about twenty minutes, and
another Member of your Party likes
to gpeak.

Surt B. K. GAIKWAD:
finish within two minutes, because
my Party Member must also get time.

Then, Sir, I will say that as regards
this land problem, there is consider-
able waste land in India. But that
lang is lying uncultivated. During this
emergency Indig is suffering from
rreat scarcity of foodgrains. It we
want to make our country self-sup-
porting, how are we going to do it?
Every year we go to foreign countries
and beg of them for foodgrains. I wish
that if we want to make India self-
suppcrting so far as foodgraing are
concerned, whatever land is available
in the country should be given for
cultivation to those who are landless,
who are unemployed people or who
are small agriculturists having one,
two or three acres of land. They
should be provided with this land, Tt
is regretted, Sir, that this policy is
not adopted by the Government. Ewven
during the British Raj we found that
there was the “Grow More Food”
campaign. Now the emergency is there
but no such scheme has been adopted

I wisn to:

no action has been taken in this regard.
In  this connection 1 wish {0 draw
atlention of the Government, through
you, Sir, that they should take neces-
sary action so that whatever land is
available in the country is brought
under cultivation, Every inch of land
should be brought under cultivation,
and it should be given to the landless
people for cultivation, For cultivating
such land people should be given im-
plements and some loans also should
be given.

Then I shall refer to only one point.

Mr. CHAIRMAN: There is not much
of the two minutes left.

Suri B. K. GAIKWAD: Thank you
very much, Sir. I conclude,

Surr SATYACHARAN (Uttar Pra-
desh): Mr, Chairman, since the Par-
liament of our Sovereign Republic
came into existence, it has been cus-
tomary for the President to deliver his
Address in the beginning of every
Budget session. But the present Ad-
dress assumes greater significance and
importance in the context of the emer-
gency that prevails in the country.

Sir, we are very gratetul to our re-
vered President for having given us a
very illuminating Address where in
there is a kaleidoscopic picture of all
those events and problems that con-
front our country today. It is my
previlege to accord my heartiest sup-
port to this Address.

Sir, it was quite in the fitness of
things that the President while mak-
ing his observations emphasized the
fact that “the issue of the Chinese
aggression has been, and is today, the
overriding issue before us and every-
thing else has to be considered in that
context.” While making this observa-
tion, practically in every paragraph of
this Address he has given a clarion
call to the nation to mobilise all the
forces on all fronts to meet the
Chinese menace. It is unfortunate
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that one of our esteemed colleagues
while speaking on the Address made
a rather disparaging remark. The
President has quoted from Kathopani-
shad which quotation happens te be
the end of the Address: ‘“Uttisthatq
jagrata  prapyae-varan  nibodhata—
awake, arise and stop not till the gaal
is reached. Rightly did the President
quote this great message of the Upa-
nishad which has come to us as a part
of our cultural heritage right up to
this age, and I see that the fire of this
message lies in every word ihat he
has uttered. There was another es-
teemed colleague of ours who said
that probably he blew hot and cold in
the same breath, I believe that he
was impelled to speak in that langy-
age because of the reference made by
the President in his Address on page
3, paragraph 11, wherein he says:

“Our country, committed as it is
to peaceful methods, will always
endeavour to solve disputes peace-
fully,”

Of course he does not stop there. He
goes on and says:

“provided this is in coasonance
with our honour and freedom. Byt
whatever may happen, we cannot
and will not submit to dictation
backed by military force.”

What else could have been said at this
juncture? It shows that there is no
message of despondency. There is g3
note of optimism,  and to those who
are used to the orchestra playing in
a pensive note I would counsel that
they ought to have looked into the
spirit that emanates from every sen-
tence given here in this Address. I
should also say to those people who
probably feel that they are doing a
service to the country by coming out
with the slogam, “Go and march ang
occupy the territory vacated by the
Chinese”, that discretion is the better
part of valour. Those who have to
administer the country, those who
have to see how the policy is imple-
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mented, have to be extremely cautious
in its implementation,

Again, I would counsel those of my
friends to see the contemporary his-
tory of Japan. Japan, a proud natiom,
a brave nation, was trampled under
the feet of the Americans but the way
in which Japan somehow or other
endured it and slowly and gradually
rose to become a powerful prwer is &
brilliant piece, an encouragiag piece,
of world history.

Sz, while making references ip sov
many events the President rightly
spoke about the Colombo Conference.
Since we met here in Parliament in
the last session and gave green light
to the Government o pursue thelr
efforts after accepting the proposals
mooted by the Colombo Powers, we,
of course, were watching the entire
events, and the subsequent events
have proved that we have registered
a diplomatic victory over the Chinese.
China teday is in a very tight corner.
As a matter of fact they had been
saying that theirs would be a positive
response to the Colombo proposals.
Now, all these professions of positive
response have proved to be hollow.
The stand exposed today, And the
statement of their Vice-Chairman,
Mr. Po Ipo, that the arrangement for
stabilising the cease-fire and disen-
gagement should embody the principle
of its being equitable to both China
and India cannot befool any nation in
the world. Probably, what Mr. Po
Ipo means is that the Colombo Powers
should give their seal of approval to
the grabbing of the ferritories so far
aggressed by China.

Sir, in this connection, I would like
to quote something about the recent
conference at Moshi in Tanganyika. It
is said that it was Communist-domi-
nated. I am not here to discuss the
merits and the demerits of the confer-
ence nor do I wish to make any obser-
vations regarding its failure or suc-
cess. The Indian delegates put for-
ward a resolution and they wanted
that the Colombo provosals should be
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mentioned in the annual report. And
a gpecific resolution also was brought
forward on the floor of that confer-
ence. It was very much opposed by
the Chinese delegation. But in spite
of it, I find that there was a mention
made in the amnual report, and 1jslso
the proposal was placed on the floor
of the House. (Interruption). It is a
different matter that because of ¢er-
tain machinations—that is a feature of
such international conferences—in-
stead of the word ‘resolutions’, it was
changed as ‘recommendations’. That is
a different matter, a procedural
wrangle or inaccuracy, with which we
are not concerned. What I want at
this particular hour to point out is
that even in that intermational ¢on-
ference which was Communist-dqmi-
nated, India could show that the
moral force of world opinion was
with her. I would like, in this con-
nection, to speak also about the
directive of the Russian Communist
Party. On January 28 this year, it
sent a letter to all the Communist
Parties of the world and therein they
bitterly criticised Ching for its aggres-
sion against India and they wurged
upon China to talk with India on
equal terms, as equals. In that letter,
the Russians have gone so far ag to
give a clear warning to China to halt
further aggression and have said that
“Russia means what she says.” This
is a very bold warning to China. And
this is how one country is speaking
against another brotherly country.
Then comes out Marshal Tito with his
slashing remarks against China, He
also gave a clarion call to all the non-
aligned nations to unite against the
Chinese menace. And while addwess-
ing the Yugoslave People’s Youth
Organisation he said that the Chihese
leaders were following the path of
Chenghiz Khan in wishing to push the
world into a war, and that they would
not care if tons of millions of pepple
were killed, Sir, threse are the expres-
siong of the Communist -counfries
which China is aligned ideologically.
There may be differepces here and
there but, by and large, China hap-
pens to be a member of the Commu-
nist fraternity.

[ 22'FEB. 1963 ]
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Now, I come to those of my collea-
gues who have spoken agamnst the
policy of non-alignment which has
been followed so far by our Govern-
ment. I am pained to see that one of
our highly respected Members here
has said that we stand jsolated. May
I very humbly ask him: When all the
parties—even the Communist Party—
have supported our cause, from whom
do we stand isolated? Here lies our
triumph, Diplomacy is a fine art, a
most delicate instrument. (Interrup-
tton) 1 have said so many times on
the floor of the House and it has to
be very cauticusly implemented, and
handled,

ot famegaT. AR Jefear
(vew 93T) @ wW W fa=e § swaEr
f o= wa few, a0

Surt SATYACHARAN: Thank you
very much. I am not under my illu-
sion, I can assure my friend. I know
that because of the pursuance of this
policy, today we have not only a
moral stature, a stature which has
been acknowledged practically all
over the world, but even in spite of
certain military reverses, we have

been able to bag the sympathy of all
the nations.

oy wrimew Yoy (fagre) @ ot
ZEqTE W TEAT & IYHT WA AG 94T AA
o7 {6 Seqa | € q1 A1 A 4Gy R
ag TEATA AQl VAT ATFA T TeATA
¥ AT & 3941 99T Agr Faar F ag
TR A
Surt SATYACHARAN: I would say
this. I tell him that he has attacked

the policy of non-alignment. But
my

Surr GANGA SHARAN SINHA:
have not attacked the policy of non-
alignment. You are putting into my
mouth words which I have never said.

Surt SATYACHARAN: My dear
friend, you said that because of the
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[Shri Satyacharan.]
policy of non-alignment, we stood iso-
lated,

Sart GANGA SHARAN SINHA: I
have never said that. Please do not
put something into my mouth which
I have not said,

Surr SATYACHARAN: If you have
not said that, 1 am sorry.

Surt GANGA. SHARAN SINHA: 1
am very sorry that you are trying to
put into my mouth something which
1 never intended, which I never said.
You should not express yourself like
this.

Mr, CHAIRMAN: He would be
happy if you say that you had not
said like that.

Surt  ARJUN ARORA (Uttar Pra-
.desh): I say that your party has no
foreign policy.

Suxi SATYACHARAN; He had said
that Government’s diplomatic set-
back as well as the I-dian isolation
are due to non-alignment

Sart GANGA SHARAN SINHA:
.No, no. Here is my speech before me.
You cannot show in it a single passage
saying like that,

Surr SATYACHARAN: Anyway, I
.am happy that you repudiate it.

Now, Sir, the second thing is about
the Indo-Pakistan talks which have
taken place recently. I am glad that
so far three meetings have taken
place and the fourth ig to take place
at Calcutta. 1 must pay tributes to
the leader of the Indian Delegation,
Sardar Swaran Singh. He showed
immense patience and perspicacity in
dealing with such a delicate affair.
Sir, it would be rather preposterous
o say anything about the results of
the talks. But what has amazed me
is that the press and people in high
positions—I mean in diplomatic posi-
tions—have gpoken rather in a fashion
which is not at all eonducive to fruit-

[ RAJYA SABHA )
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ful results of the conference. I am
especially making a reference to Mr.
Dehlavi, the role that he played in
recent months, when he had gone

abroad; he delivered many speeches
abroad, and through his diplomatic
missions he got immense publicity.

And all those speeches were full of
slander and calumny against India. I
would say here that when an agree-
ment was reached at Rawalpindi to
place a moratorium on mutual hosti-
litieg or hostile propaganda, was it at
all fair ¢a his part to have made re-
ferences in such a manner? No doubt,
Sir, as far ag Indo-Pakistan talks are
concerned, we &re very much con-
cerned that somehow or other this
long-drawn-out dispute should come
to a happy end but at the same time,
when India has behaved with a cer-
tain amount cf restraint—the press,
and the people who are in position
here—Pakistan hag gone just counter
to that, This is rather painful.

Now, Sir, ag far ag military aid from
{riendly countries ig concerned, there
has been a lot of talk about an air
umbrella, I am one who stands for
military aid from all countries all over
the world. We want to see India
militarily strengthened—whether we
get that aid from the West or the
East, it does not matter—but at the
same time I would say that as far as
the policy of non-alignment is con-
cerned, it should mot stand disturbed.
Those who were in favour of giving
up the policy of non-alignment should
understand what would be the posi-
tion if we aligned with this power
bloc or that power bloc? There are
only two blocs, the Russian bloc and
the American bloc—and it is also a
psychologica] truth that if you are
aligned with a greater people, with a
greater power, then in that case you
would be only playing second fiddle
to the greater power. And how are
you going to administer a curb on
your own freedom and the flowering
of your national personality by the
method that you advecate? Therefore,
Sir, ¥ would be the last person to ad-
vocate renunciation of the policy of

4
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non-alignment, because it is against
the genius of free people all over the
world, Now, Sir, when it comes to
military aid, I welcome it from this
blec and that bloc, but there should
be no strings attached to it, That has
been said so many times by the hon.
the Prime Minister on the floor of the
House,

It is rather unpalatable but I have
to make mention of some of the
speeches made by people in power in
America. I am especially referring to
the speech of Senator Russell—who
happens to be the Chairman of the
Senate Armed Forces Committee. He
said the other day that “Indians put
up a disgraceful exhibition in permit-
ting themselves to be driven out
from what should have been impreg-
nable strongholds in the border moun-
taihs. They seem incapable of fight-
mng, and if we supply them modern
weapons, they will just fall into Com-
munist hands.” J

This is downright ‘condemnation o
our martial tradition. Again Senator
Mansfield, who came here the other
day and whom we welcomed in this
Parliament, also has made a very
slighting remark. He has sent a re-
port to President Kennedy and there-
in Semator Mansfield Senate Majority
Leader, advises him “against commit-
ting the U.S.A, in India until Delhi’s
aimg are clarified and Indians acquire
a policy and plan to back it.”

Now what does it mean, by India
acquiring a policy? Does it mean
that unless India falls in line with
American policy she would be denied
any further military aid? This is a
thing not for us to speak about. It is
for them to clarify their own remarks.
‘While saying so, Sir, in fact I feel
extremely grateful to the American
nation and the American Government
for giving all possible military aid at
a very critical juncture. We are a
grateful nation, Sir, and in that con~
text we would be the last person to
make any remarks against the people
and the country which had given us
the help at the hour we needed their
help most. But then these remarks

[ 22 FEB.
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take away the grace from the military
aid that they have given, and if in
India there is a sense of despondency
or there ig an amount of criticism—
that we find in the Press lately—or
there are some utterances on behalf
of certain sections of our people, it is
because of these statements made by
the American statesmen themselves
and they happen to be men who hold
high positions; they are men who are
responsible and both of them are the
policy-makers of the American Gov-
ernment,

President’s address

Mg, CHAIRMAN. May ] remind
you that you have already takem more
than twenty minutes and [ have
twenty Members of your party on the
list?

Surr SATYACHARAN: Just half a
minute, Sir, with these words I would
counsel those friends who, with all
their patriotic fervour—I do not mis-
understand them-—had made certain
remarks, that they should wunder-
stand the position of the Government;
they should analyse the policies, and
the delicacies which are involved in
their implementation, and again I say,
discretion is the better part of valour.
Sir, I thank you.

Surr M, RUTHNASWAMY (Mad-
ras): Mr. Chairman, although the
voice that delivered the Address
which we are discussing today was
the voice of the President, the hand
that wrote the Address was the hand
of the Government of India, and so it
is not his speech, not his ideas that
we are discussing, not his policies and
programmes that we are discussing,
but the policies and programmes of
the Government of India.

Surr BHUPESH GUPTA (West
Bengal): On a point of order. Is it
right to draw thig kind of distinction
and contradiction under our Constitu-
tion between the policies of the Presi-
dent and the policies of the Govern-
ment? We understand the President
is only a constitutional head and
under our parliamentary system the
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[Shri Bhupesh Gupta.]
President’s Address is supposed to re-
flect the policies of the Government,
and that is how we discuss this mat-
ter.

Mg. CHAIRMAN: I think you need
not make that distinction. President
is part of the Government,

Surr M. RUTHNASWAMY: But the
policies and programmes mentioned in
the Address are only the policies and
programmes of the Government.

Mr, CHAIRMAN: The policies
enunciated by the President as Presi-
dent are the policies of the Govern-
ment and there is no distinction bet-
ween the President as President and
the President as person,

Suart M. RUTHNASWAMY: The in-
sult offered by those children of a
larger growth, the Members of the
Socialist Party, must drive us to can-
sider whether it is necessary to con-
tinue this practice of the President
addressing Joint Sessions of Parlia-
ment, This is a practice which we
have derived from the British, and
the British owe it to the historical fact
that when they started their parlia-
mentary history the King was the
President of the Parliament and the
Sovereign was present at al] the de-
bates of Parliament and took part in
those early debates, and so it has con-
tinued down to the present day; the
British in India took that practice
from England and we have embodied
it in our Constitution. So it is the poli-
cies and programmes of the Govern-
ment that are enunciated in the Pre-
sidential Address. I wonder whether
it is not time that we amend that
article in the Constitution which im-
poses on the President the duty of
addressing the Joint Sessions of Par-
liament at the beginning of the first
session in each year. Let the Prime
Minister announce the policies and
programmes of the Govemment in
each House and let us go on to discuss
them, Sir, this Address was deliver-

[ RAJYA SABHA ]
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ed in a time of emergency.
12 Noon But ig there any sign or sense

of emergency in that Address?
If that had been so, Defence should
have been the main pre-occupation of
that Address. No special reference
has been made to the recruitment to
the Army or the equipment «of the
Army.

Sir, a suggestion of conscription has
been made in public. It is one of the
most senseless suggestiong that has
been made because if conscription is
introduced in India, it would mean
that about 40-50 millions of man
would have ¢0 be recruited. And how
can we find equipment, arms and am-
munition for these 40 or 506 million
men? Such an army would be like
the army of the Czars of Russia; on
the eve of the First World war

they had about 37 per cent.
of the population in the army
but they bhad not enough wea-

pons, enough arms and ammunition,
and that accounted for the failure of
the Russian armies and accounted also
for the gtill greater disaster, the com-
ing of communism into Russia.

“Business as usual” seems to be
writ large across the pages of the Ad-
dress. Foreign peolicy is to continue
as usual, non-alignment is to continue
in theory at least, although in practice
we are denying it. A strange claim
was made that apart from non-align-
ment being the Government ideology,
it has even given dividends, ‘“Look at
the aid”, they say. “We are getting
from all sides, from all quarters.”

Beggars and borrowers also get aid
from all quarters. They are non-
aligned. They are among the most

non-aligned in the world. They get
alms or loans from all kinds of peo-
ple, rich and poor, whether they can
repay or not. Ig this the status to
which we ought to agpire?

And what are we to expect about
the future of our foreign policy espe-
cially in regard to China? We seem
to have come to a stalemate, The
Chinese, I suppose, would continue
They will keep
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the bit of territory they have acquir-
ed in Ladakh because it is necessary
for strategic purposes in regard to
Sinkiang. They need not come t0
the conference table because they will
keep what they have got in Ladakh.
What are we going to do about it?
Are we going to fight in order to re-
cover that lost territory? We seem {p
be living in a kind of twilight, It s
neither the night of war mnor the
daylight of peace. And so we might
be entitled to ask of the Government:
“Watchman, what of the night?” Still
Government are harping on the wozd
“non-alignment”. It seems to be a
comforting, soothing, syrupy word.
There was an old woman who was
fond of reading the Bible daily. The
only word she remember in the Bible
was “Mesopotamia”, She told her
pastor that the word “Mesopotamia’”
gave her a lot of comfort and solace.
The very repetition of the word made
her comfortable, made her consoled.
That is all that she remembered of the
Bible and so went on repeating the
word “Mesopotamia” however unbibli-
cal or whatever unbiblical things she
did meantime, So it may be with the
Government’s harping on the word
mon-alignment’. We on this side, $ir,
want the Government to displace this
policy of non-alignment by the policy
of alliance. If you do not like allia-
ance, let it be an association with all
the friends of freedom, all those who
are willing to support us in the de-
fence of freedom against a totalitarian
invasion. And if you allow the colour
bar to influence our foreign policy, if
you do not want associalion or 41li-
ance with the Western Powers, why
do you not begin with the South-East
Asian powers—with Thailand, Malaya
and even go as far as Japan? r

Sir, when in my first foreign pglicy
speech 1 suggested this alliance with
South-East Asian powers, the Ptime
Minister brushed aside the suggesdtion

saying that the military strength of |

South-East Asian powers would not
warrant such an association, such an
-alliance. Are we so much superior in
:pur military might to Malaysia, Thai-
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| land and Japan that we should repu-

diate this alliance? And while we are
‘ about it, we might consider the possi-
bility of seeking the aid of Australia
also because Australia is a Pacific
power and the defence of India is also
connected with the defence of the
Pacific countries.

Sir, Australia has been  selling
wheat to the extent of £17
million to the Chinese during the last
year and I have a suspicion that it is
the help given by Australia to China,
that it is the wheat supplies that were
delivered to China that were respon-
sible for the incursion of the Chinese
into India. What was our diplomacy
doing in Canberra? Did it take any
steps in order to prevent these sup-
plies of wheat to China? Did they
try to stop these supplies or did they
just look on because they did not
want to interfere with the relations
between China and Australia?

Now, Sir, let me turn to Defence
because foreign policy is largely a
function of defence. We are told that
we are building up our defence, That
is what we were told six months ago.
That is what we were told on the eve
of the Chinese incursion, namely,
that our defences were quite adequate
to meet whatever challenges it might
face, whatever challenges it might
come across. We should like to be
fully informed about cur defence pre-
parations. We hoped that the coming
in of the new Defence Minister into
the Defence Ministry would bring a
new wind of change into the policies
and programmes of the Defence Min-
istry. It is time that he at least set
[ the practice of taking the public into

his confidence in regard to the defen-
' ces of the country. Why has he not

published a White Paper showing the
| weapoms, not the secret ones, that we
‘ possess, the main items of defence, the
|
l
|

course defence preparations are tak-
ing; how many thousands of guns,
small armg and ammunition, how
many millions of shells and bullets we
are producing; how many wmachine
guns especially, we are producing be-
cause according to the great military
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[Shri M. Ruthnaswamy.]
expert, Lidde)) Hart it is machine
guns that are able to stop the mass
movements of troops such as the
Chinese indulged in? Let them say
what is the proportion of our machine
guns to our troops. Have we got at
least one machine gun for every sec-
tion or at least for every platoon,
shall we say? This is the kind of in~
formation that we should like to pos-
sess. That wil] give comnfidence to the
people and to the country that the
Defence Ministry and the Government
of India are really taking serious
sieps, are really carrying out well-
organised programmes, for setting up
the defences of India on a sound foot-

mg.

Surt GOPIKRISHNA VIJAIVAR-
GIYA: Should we expose all our
plans?

SErr M. RUTHNASWAMY. No, not
plans, only some idea of equipment,
just as illustrations of what the De-
fence Ministry or the Government is
doing. Are we 50 innocent, are hon.
Members opposite so0 innocent, as to
think that the Chinese do not know
all about our defence preparations?

When we ask questions about the
state of our defences, about the parti-
culars of arms and ammunition, we
are told that it ig mot in the public
interest to make the resources of our
defence public.
terest that the pecple should be kept
in ignorance about the real state of
our defences? I hope the new Defence
Minister will ccosider the need for
issuing a White Paper. Has any White
Paper been issued by the Defence
Ministry in the whole history of its
existence on the state' of our defence.
In England, every vear, almost every
six months, the Defence Ministry or
the Government issue a White Paper?
Even yesterday we saw in the papers
that they were issuing a White Paper
in regard to the putting up of some
weapons that will be of use till the
Polaris weapons arrive from America.

[ RAJYA SABHA ]

Is 1t in the public in- |
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With regard to Plans, we are told
that the Plans shall continue as usual,
that the Third Plan will continue with
only minor vanations—more steel
plants, more dams, more oil refineries,
more paper mills, more sugar mills,
more heavy industries, all these are
to continue. If these are to countinue
and if at the same time we are to
organise our defences on a scale that
will help us to meet the threat of

Chinese mvasion—because the
Chinese menace is a permanent
menace—how can we afford the

money? Where is the money for all
these things and at the same time b0
put our defences on a sound footing?
We shall require Rs. 500 crores this
year, probably an additional Rs, 500
crores next year. How can we at the
same time finance our defences on the
scale required and at the same time
continue all these large-scale Plans?
If ‘pruning’ is a word the Government
abhors, why do you not Te-orientate
our Plans, if you like big words, in the
interests of defence? Food production
no doubt should be accelerated be-
cause food production iz one of the
first defences of our couniry. Even
about food production, although there
has been some progress we are still
below or behind Thailand, Burma,
Indonesia, not to speak of Japan
Facilities, therefore, for development
of agriculture, like village roads, and
other marketing facilities, like cessa-
tion of the policy of ceiling and co-
operative farming which are acting
as disincentives to the farmer, which
are discouraging the farmer from put-
ting forth his best. These and other
obstacles to agricultural improvement
must be removol

In regard to industries, no doubt we
should not neglect industrial develop-
ment but let this industrial dewvelop-
ment be furthered through defence
production, through our ordnance fac-
tories. Let there be an increase in the
number of ordnance factories, let
there be intensification in the work of
the ordnance factories, Small arms
and small weapons must be produced
in large numbers, The small-scale
industries for the production of the



633 Motion of Thanks on

parts that may be Tequired by large-
scale factories, these also are to be
encouraged by the Government, Civil
factories must be geared to defence
production. We have been told that
civil factories have been offered faci-
lities but does the Government go out
to these civil factories or do they wait
for the civil factories to come 4nd
make the usual kind of applicalipns
for licences and permits? Tm

[Tue DeruTy CHARMAN in the Chair.]

The Government should go out to the
civil factories as they did in EBngland
in the last two World Wars and c¢all
upon the textile mills to produce the
khaki and army «clothing and the
woollen clothing that are required,
eall upon the cement factories to piro-
duce more cement in order to increase
the number of buildings that may be
required to house our new soldiers, to
house the equipment that we are
getting, costly equipment that we are
getting from abroad,

With regard to the social services, I
do not want any starvation of the
essential services, gocial services.
Regarding education, let all the
money available be spent upon the
increase of primary education, in-
crease of literacy, and increase of
technical education, especially to in-
crease the establishment of Junjor
Technical Schools which will provide
us with skilled workers that are
necessary to work in our new ord-
nance and other factories.

As for the Health Services, let us
be satisfied with preventive Health
Services rather than with the costly
curative Health Services. If only we
continue our anti-malarial plans,
improve sanitation and drainage of
our villages, we shall be improving
the health and going a long way to-
wards the improvement of our health
and therefore the improvement of the
production of our workers. Let all
unnecessaries be scrapped.

. |
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Regarding Community Development,
evaluation report has pointed out that
we are not getting our money’s worth
from the C.D. Projects. Now we have
the Village Volunteer Force as if the
Community Projects were not enough.
There is a fantastic idea that every
village should see about its defence,
that the defence of each village should
be one of the primary concerns of
these Village Volunteer Forces. It is
a fantastic suggestion. It is based on
the idea that when a foreign army
comes, it will not consider the con-
quest of the country complete till
every single village has been visited
and conquered. A country is conquer-
ed when the main army is conquered.
When the main army is defeated, it is
not necessary for the conquering army
to go from village to village. It is one
of the most fantastic ideas that this
Government has invented. Choose
the most necessary things, prune all’
that i{s unnecessary. This is a golden
opportunity when you could choose
between necessaries and unnecessaries.
Defence time is a time of emergency
or urgency, a time which calls upon
us to do the most necessary things and
it we do the most necessary things and
keep back the unnecessary things, all’
luxury, and fantastic ideas, the ideo-
logies which we have suffered from
all these years, and if we concentrate
on the most necessary things, then we:
shall achieve our objective which is
to put our defences on a gsound basis
and at the same time put the economic
future of the country also on a sound
basis.

This is a golden opportunity, this
defence opportunity, and may I end
by quoting an old English proverb:

“If you will not when you may,
When you will, you shall have Nay.”

Tue DEPUTY CHAIRMAN: The
House will sit through the Lunch
Hour.

Sarr SURENDRA MOHAN GHOSE'
(West Bengal): Madam Deputy Chair-
man, I whole-heartedly support the
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[Shri Surendra Mohan Ghose.]
motion moved by my friend,
Albar Ali Khan, which reads;

Shri

“That the Members of the Rajya
Sabha assembled in this Session are
deeply grateful to the President for
the Address which he has been
pleased to deliver to both the
Houses of Parliament assembled to-
gether on the 18th February, 1963.”

“While doing so, I shall try to be very
‘brief because a large number of Mem-
bers are to speak. Personally I feel
that there is not much to speak now,

[ RAJYA SABHA ]

but there is a lot to do. The emer-
gency requires that every one of us
should try to help and work for the
implementation of the different
defence measures taken by the Gov-
ernment,

Madam, from the opposition side,
specially from the Communist side,
my hon. friend, Shri Bhupesh Gupta,
the other day raised two points. He
warned us against what he called the
Right reaction. He referred also to
the danger to our policy of non-align-
ment. I would very much like my
hon, friend to understand and tell us,
if our non-alignment policy is in
danger today, then who has challeng-
ed it? Is it challenged by the friendly
countries who have rushed so hurried-
ly to help us against the Mao Tse-
tung Communist regime in China, or
the Mao Tse-tung regime of China?
This regime has deliberately attacked
and challenged +this non-alignment
policy and the policy of peaceful co-
existence of India. I say, Madam, that

this has been a well-calculated and
deliberately planned move of Mao
Tse-tung’s Communist China. They

wanted to snatch leadership from
Khrushchev by attacking this non-
alignment and peaceful coexistence
policy of India. They wanted to kill
two birds at one stroke. We know
Mao Tse-tung can never be satisfled
without the entire domination of the
world and he has very slowly and

graduallv developed  his plans.
Khrushchev was trying for an under- |

-
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standing with the Western world
which Mao Tse-tung openly and pub-
licly challenged, not once but so many
times, and India was one of the
strongest pillars under Pandit Nehru's
leadership supporting that policy of
peaceful coexistence. So they have
deliberately chosen just the time when
Khrushchev was about to be involved
in g clash with America, to invade
India from this side. Therefore,
Madam, if our non-alignment policy
is in danger, I would request my hon.
friends to understand who has chal-
lenged it. It is not really a few
Members from the other side speaking
against or suggesting sometning
against our non-alignment policy,
who have challenged it. In a demo-
cratic set-up, well, these are expected
and they are normal things. People
will have different opinions. But
none of the opposition leaders, either
in this House or in the other, either
in Parliament or outside, has really
challenged it and none of the friendly
countries which have rushed to help
us has asked us to change that policy.
Here and there a few Members think
that if we change our policy, probably
our position would be improved. Well,
I have nothing to say against 1t
because their opinion nobody has
taken seriously. But the challenge has
really come from China. The chal-
lenge has really come from Mao Tse-
tung. Let my hon. friends realise
this, that none here in the country nor
those who are helping us, have chal-
lenged this position. It is Mao Tse-
tung who has deliberately challenged

it and he has a plan of his own. As
1 said on a previous oceasion, the
Mao Tse-tung regime in China can

only be compared with Hitler’s regime.
It has nothing to do with communism
or socialism as such. So much about
the challenge tc the non-alignment
poliey.

The other thing that the hon, Mem-
ber did was to warn us against the
Right reaction. The Congress Party
especially after the attainment of our
independence and under the leader-
ship of Pandit Nehru, has successfully
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fought against all Right reaction| up
till now and it has laid down the
foundations of a socialist pattern f
society through three successive gene-
ral elections in the country in a plan-
ned way. We have every faith that
the Indian people under his leadership
will be able to take care of themselves
and this Right reaction. The real
reaction is not this Right reaction,
The real reaction which is worrying
us is that among the Communists them-
selves there are people who do not
believe and who do not even now say
that China has aggressive intentions
against India. The real #anger is
there. So I appeal to my hon. friends
to have a clear perspective of the
present situation,

Next, Madam, I join the other
friends who have spoken from this
side, in expressing our gratitude to the
United States of America and the
United Kingdom, for coming to our
aid and for giving us help and assist-
ance, whatever was possible under the
circumstances. ] express my gratitude
to them, although one of my friends
here said something. This, as I said,
ig a normal affair in a democratic
set-up. Everybody has got the right
10 express his opinion and the swing
of the pendulum will be sometimes
this way or that way. We have to
take the country as a whole, the Gov-
ernment as a whole and here we find
that the position is very sound and
they have all appreciated the real
position and everyone has appreciated
the real danger and rushed to help us.

Now, Madam, I come to another
point. Although there is nothing
before us on which we can pin our
hope, still T feel it ang there is some
hope in my mind that the Indo-
Pakistan negotiations in the fourth
round will be able to find out some
basis for a reasonable understanding
against the common enemy. I have
faith in President Ayub’s common-
sense and even at this stage I feel that
he will be able to see the common
danger and probably he will be able
10 find out some basis for a proper
understanding between India and

1217 RS—2.
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Pakistan. With these few words,

Madam, I thank you ‘and close my
speech,
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Do Whle

“Can commumism and free demo-
cracy work toggther” Can they
live together? 1Is 1t possible to

hope that there will not be a icon-
flict between them? The theor at
any rate, seems to me u jerly
absurd, for communism ,, hkL a
forest fire, 1t goes on burning and
consuming anything and eveiything
that comes 1n 1ts way It 1s q ute
possible that countries which | are
far distant from the centre of dom-
munism may feel safe that the forest
fire may be extinguished before 1t
reaches them or it may be that the
fire may never reach them

Sart BHUPESH GUPTA 1 ShLuld
have thought the hon Member wpuld
walk out in protest instead of reading
an Enghsh gpeech

Suri P L KUREEL URF TALIB
“But what about the countries
which are living in the viemty of
this forest fire? Can you expect
that human habitation and this
forest fire can long lLive toget111er?
I have seen comments from Cdna-
dian statesmen and from European
statesmen congratulating this palicy
of co-existence Theiwr praise jand

their encomiums do not move me in
|

[ }zz FEB

1963 1

the least I attach no value to their
views and to their opinion”

President’s address

Tue DEPUTY CHAIRMAN Mr
Kureel, do you want to read the whole
thing?

Surt BHUPESH GUPTA He 1s not
only reading but he 1s reading it 1n
English

Surt P L KUREEL URF TALIB

“The statesmen of Canada can
very easy , say lhat co-existence s
possible because Canadada 1s separated
from China gnd Russia by thousands
and thousands of miles Similarly,
England after having pulled herself
out from the great conflagration now
thinks that she 1s too exhausted to
do anything and therefore, likes to
enunciate and support the principle
of co-existence But there agam 1t
1s a matter of distance One must
not forget tha* in the foreign policy
of a country t - geographical factor
1s one of the most important factors
Each country’s foreign policy must
vary with 1ts ge~graphical location
in relation to the factor with which
1t 1s dealing What 15 good for
Canada may not be good for us
What 1s good for England may not
be good for us”
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“There could be no negotiation or
resort to other peaceful methods
until China vacated her recent acts
of further aggression”.

eo A Syl
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dﬁ d‘,S ely gy st U eatleiey
d.i
“With hope and faith, the House
affirms the firm resolve of the Indian
people to drive out the aggressor
ifrom the sacred soil of India, how-

ever long and hard the struggle
may be.”
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“The hero of Daulat Beg Oldi is
Jemadar Bhimu Kamble of the
Mahar Regiment.

“On the cold morning of October
22, Kamble with his platoon was
flown to Daulat Beg Oldi, the Indian
post near the Karakoram pass, as
Chinese forces threatened it with
massive numbers. The Mahars, who
were flown from z low altitude to
16,500 feet, immediately on arrival
began to dig trenches at the post.

“They worked like an 1nspired
band despite the high altitude
affecting some of them and installed
their machine-guns by the same
evening., At 8 o’clock at night they
received the order to withdraw as
it was felt that the post could not
be held by a few men against over~
whelming numbers of the Chinese.
The order was that they should
make their heavy equipment un-~
serviceable and return.

“But Jemadar Kamble and his
men, in the best tradition of the
Indian Army, decided to take all
their arms including machine-guns
with them.

“In the bitterly cold night Jema-
dar Kamble left Daulat Beg Oldi on
a %0-mile trek through some of the
highest passes in the Himalayas.

“They had walked four miles
when Jemadar Kamble found that
some machine-guns were left be-

[ RAJYA SABHA ]
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Lind, He tyokx six men with him
and returned to the post on the

morning of October 23. The Chinese
were shelling the post but braving
it all, Kamble and his men picked
up the machine-guns and started on
their journey back.

“They rejoined their other com-
rades and walked for four days
without food carrying their heavy
weapons and sleeping at night just
in their woollen jackets in the open.
(A machine~gun weighs 90 1bs.)

“On the fourth day an IAF heli-
copter dropped them biscuits and
blankets. Two sick comrades were
later picked up by the helicopter.
The helicopter crew wanted others
to leave their weapons and come.
They replied; ‘Take our guns, we
will find our way.

“Kamble and his men walked on
and reached another post in the rear
covering 90 miles in five days. They
brought all their weapons intact
after trekking through precipitous

and inhospitable terrain suffering
no serious casualties.
“A  senior commander in the

Ladakh area in an interview said
with pride: ‘I myself never expected
that the people of Daulat Beg Oldi
will come back with all their arms
as machine-~guns are usually carried
on mule back and not by human
beings. 1 was pleasantly surprised
to find that the Mahars had done
something which no human being
had done before. What is more, the
Mahars with their heavy loads had

to cross a tricky pass 17,500 feet
hlg Rl
“A  ‘PTT" correspondent asked

Jemadar Kamble in one of the for-
ward positions in Ladakh: ‘How did
you achieve this great feat?’”

“Unassuming and with a sense of
modesty, Jemadar Kamble replied:
‘T told my Jawans that we will take
our weapong with us or give up our
lives, They all agreed with me.””
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“Thus they achieved 5 feat of
great moral courage which will add
a glorious chapter to the annals of
India’s Army.”
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AT &Y JHT TG T qHIAS B
TN M FET AT 1 N T A
fasa @ &7 w287 A § UK
FAT "7 T AGI, MY HIV AAAEEE &
Fg TATE FO T ¥ frEan g A
T ag FRATE R A ER S A gAH A
& HYT 978 A FTEQA & )V FA BT A
e, o A1 Joe qT A &1 3w
qE 1 Fefag T F FH FT @I |
ST WFAFT 9 39§99 § 9 a1
F1 @ 97 {S9FT gAR TF AAEd
8T A1aF AT @I | A IF aFAL
F1 §UY fgrm7 ATE FIRT T@AT =Argar
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g1 & [y 9 Al FIET AEar g 1
T AT W = faegT mAne v i
FT g AT SAFT gATL AT gATR e
qHIfAE T THIT T TR & | Tg g7
faegm w7 & fo3a@ =€ @ax &
FE TAET T § ) T FEEIETC H
& WAET, QWY FT AT FF FET AT
IGHT qr3T A7 fgear waE A 9%

FLGAT AT ARATE |

“Can communism and free demlo-
cracy work together? Can they live
together? Is 1t possible to hope that
“neie Wi noh be 2 tonfhep DELwesn
them? The theory at any rate,
seems to me utterly absurd, for
communism 1s like a forest fire, 1t
goes on burning and consuming
anything and everything that comes
n 1ts way It 1s quite possible that
countries which are far distant
from the centre of communism may
feel safe that the forest fire may be
extinguished before it reaches them
or .t may be that the fire may never
reach them ”

Surt BHUPESH GUPTA 1 should
have thought the hon Member would
walk out in protesy instead of reading
an English speech

Surt P K KUREEL URF TALIB

“But what about the countries
which are living 1n the vicinity of
this forest fire? Can you expect
that human habitation and this
forest fire can long live together? I
have seen comments from Canadian
statesmen and from European
statesmen congratulating this policy
of co-existence Their praise and
their encomiums do not move me
in the least I attach no value to
their views and to their opinion”

Tre DEPUTY CHAIRMAN Mr
Kureel, do you want to read the
whole thing?

Surr BHUPESH GUPTA He 1s not
only reading but he 1s reading 1t 1n
English.
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“The statesmen of Canada can
very easily say that co-existence 1s
possible because Canada 1s separat-
ed from China and Russia by thou-
sands and thousandg of miles Simi-
larly, England after having pulled
herself out from the great conflag-
ration now thinks that she 1s too
exhausted to do anything and there-
fore likes to enunciate and support
the principle of co-existence But
there agamn 1t 13 a matter of dis-
tance One must not forget tha: in
the foreign policy of a country the
geographical factor i1z one of the
most important Taciors HEach coun-
try’s foreign policy must vary with
1its geographical location 1n relation
to the factor with which 1t 15 deal-
mmg What 1s good for Canada may
not be good for us What 15 good
for England may not be good for
us "

IFE q2 FET A7 {5 AT & £77-
faFe amr mF ST A AR & faEy
e faamar s Ay Ia+T 21 £37 &%
ST 2 A 9T £ g5 A1 A7 firer
Al gwTe fergeAma 1 S0 @ AR o
T AN A FEAR HTT FEAT FAT AT
AR qF § UF AT S5 AT gH 0F
qFF faa1 1 qer 7 A7 MM F feAT
¥ ST AR G GIT ZAT FAE A
qiEf F F4T T g0 1 T9 AqTeA & FF gw Fie
§ ATTE T, TH AR FT qFA(qA FT
T AT FA ITT AT F o g I
T A A | W TET i FAIE qETT
T HIAT, 9 A9 fq 1 gE
qifaatie ¥ uF wIFAIE T T or
f& 9= o%F g o gIITH 1 amg
AN of AT T IF gH AT § FAZ F
AT T8 FT | g1g9 fufqer a
9 fEaraT F1 Zrsd & H=I7T AT 40T
& A IFRT U F7 N UTIHT FET ALY
AT ATEAT g AlHT IAT A i ATy
TqF ATHA 98 F2 AT AT AEAl g
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“There could be no negotiation or
resort to other peaceful methods
until China vacated her recent acts
of further aggression.”

IR 4F FET A7 ¥ g 399 A
arerT AG AT | I WA § A
TE AT F3 T A

‘With hope and faith, the House
affirms the firm resolve of the Indian
people to drive out the aggressor
from the sacred soil of India, how-
ever long and hard the struggle may
be")

T AT I T A g o Freray
AT gATS TR F "1 forar ) zmwr
O Hq=Fr 77~ & FETAT AT AHS &
fFiggN ai Adra 3 e & a8
T afwa ¥ fgear & gag 57 o g
T weees FY Iy w19 A7 g A
WM FAE &Y T A FET W
gfaar &1 aFm 7 qg@n FAr | 3T
FX A qUET AR AT W & A At
AT | @R oS 0w wger
ff g7 59 aF oo G F7 T
A AT R AT T AW T @A TG
F47 | gAY g1zw fafacer § o 7@
T FE7 {F gH IH TG T FIIA GT
afed wrerear Ssen #7 AT FC 3
FRA FT ST ST TET & | BH AT T
¢ f& = Y A T 37 TF gog
g1 AFAT S q ZH qaAT ACAHIT AT
g 4 AR SEAT ow ¥ foy gw g
FIfzrr AT Tfed | & ug w47 Fgar fa
TS ZF ANHT, oS g OgHAAT &%
ST | 91T AT HAIA T AT, qTHAAL
g ArE, §ATE {ESAN g1 g,
ATHA S QEIAAA g S, G4 w;a
HIAT IHA IME FOH F AFA
TR T TG & AL Ff AT F F
av 3y 7F WY a7 & fo Y gy AR
ST 9T FoqT F A A AT TAHT
3% g wwAr v ) A7 arow 7 iy
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ZAfAT WY T & 77 AveaEn & 5 A
¥ AT TF HI3 GAANA A FT AR G qF
BN WUAT AIHTT T A AGL A AT
7T H FT 3T FAT B IS Ag I

U9 qF TF AT AT F! AT ATTR
AT frerrY @ MIT 97 @ Jwwer wrAl
F a7 | g O wyar weff & AT
Fee afgd a7 g 7 ¥ A7 gAY A
e w7 ara AR g ¢ T fah
wEA Y@ AT AT FT AT § g AT
¥ fax 3 w5 F fF qm @91 9gr @
FEF AR AT AR W A G F
75 aAT g fF m@ane A ag aifg
T & Afgm Fv 9w av R
X IR FEAIT 39 g0 ¥ FTH FA
2 cArwea g fvoatre o o
it s AT F7  gm faar v d
TUE( FASAT $0 qH faern =rean
g fF 1e¥3 U &% I=gw qarast ¥ 0%
IS a <@ gt faad aFrr (Far @
a1 f Ry @ F w1 w H
q7f &< form 8 ) AR 7 39 -
T FT AT forar o1 A FaT faem o7
ez = 57 am =ar e,
wgr ewe o fagre Wome a1 A1
%2 favv ez qdt | F7 oo 9Fq@
¥ %z W F7r O fF Am-EEIE a0
#i Fregdee @ 47 oy smAr ey
U [T F AR AT FErerad adt
IEM ST FT IS FEEL & W
warfaer (Fa7 | WR IqH aE ¥
TRY ¥ FUTCT-ZA-ATE 27 AEFAAT 5
o1 #Y 4 | udt T, T AR B E
frard) & &Y T g IR TR AT
& qrafaaT & @Y & fad 3¢ T A%
TR & q° | {N AT [gAT @y qr
355 ga afsafadl gf ok ot saard
q AT AR 9T 50 | §F 39 39T w0
a1 fF  AR-FTgET FA(1 F FART
W 7N fagr sr aifgd | vw @9E
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& FAFCIAAE T 40 477 78 T
S T oY fiF 37 Fw1l A7 TTE A
7 fomr o =nfeh | g fraran
a1 OF AT A A ar qartast 38
2 | fell Fr & o g dar g @ 2
AT §7 98Ys F A 39 Wrned Bt
ars faar w2 Faer wer Wke ©
TE | IWE T AT IAG AT AV fF I
THT THSY YFATHT GIET TaHE § 9
oY a5tg & S@HT 1T A TI0 | WA
fr wgrR Wawe A o L Wne
8 fags gra &1 1€ ¥ agT T@Ed
fears ok f9a® art ¥ Ay gQ@aw
T ARTEMTT | T AT T2 SR L & AT
AT ST FT AT IXATG T TG ) FET
T TR A7 AUSTHT & AR T %3
Taul ®ew agy gy fad
TAT g FY AL ¥ 37 AR T Gy
aggdl F1 FW frar f5ad are ¥ 3%
frqea, @1 geeR ¥ 'aafrrd” ¥ 5w
@ ¥ faar gmn &—

“The hero of Daulat Beg Oldi 1s
Jemadar Bhimu Kamble of the
Mahar Regiment

On the cold morning of October
22, Kamble with his platoon was
flown to Daulat Beg Oldi, the Indian
post near the Karakoram pass, as
Chinese forces threatened 1t with
massive numbers The Mahars, who
were flown from a low altitude to
16,500 feet, 1mmediately on arrival
began to dig trenches at the post

They worked like an nspired
band despite the high altitude
affecting some of them and installed
their machine-guns by the same
evening At 8 o’clock at might they
receltved the order to withdraw as
1t was felt that the post could not
be held by a few men agamnst
overwhelming numbers of the Chi-
nese The order was that they
should make their heavy equipment
unserviceable and return

-

But Jemadar Kamble and his
men, 1n the best tradition of the
Indian Army, decided to take all
their arms including machine-guns
with them

In the bitterly cold night Jema-
dar Kamble left Daulat Beg Oldi on
a 90-mile trek through some of the
highest passes 1n the Himalayas

They had walked four mailes
when Jemadar Kamble found that
some machine-guns were left behind,
He took six men with him and
returned to the post on the morning
of October 23 The Chinese were
shelling the post but braving 1t all,
Kamble and his men picked up the
machine-guns and started on their
journey back

They rejomned their other com-
rades and walked for four days
without food carrying their heavy
weapons and sleeping at night just
in their woollen jackets in the open.
(A machine-gun weighs 90 lbs)

On the fourth day an IAF heli-
copter dropped them biscuits and
blankets Two sick comrades were
later picked up by the helicopter
The helicopter crew wanted others
to leave their weapons and come
They replied ‘Take our guns, we
will find our way’

Kamble and his men walked on
and reached another post in the
rear covering 90 miles in five days
They brought all their weapons 1n-
tact after trekking through precipi-
tous and inhospitable terrain suffer-
ing no serious casualiies

A senior commander 1n the
Ladakh area in an interview said
with pride ‘I mysell never expect-
ed that the people of Daulat Beg
Oldi will come back with all their
arms as machine-guns are usually
carried on mule back and not by
human bemngs I was pleasantly
surprised to find that the Mahars
ha~ done something which no human
being had done before What 1s
more, the Mahars with their heavy
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loazas had to cross a tricky pass

17,500 feet high.

A ‘PTI’ correspondent asked
Jemadar Kamble 1n one of the for-
ward positions in Ladakh: ‘How did
you achieve this great feat?’

Unassuming and with a sense of
modesty, Jemadar Kamble replied
‘T told my Jawans that we will take
our weapons with us or give up our
lives. They all agreed with me’

“Thus they achieved a feat of
great moral courage which will add
a glorious chapter to the annals of
India’s Army.”

A It FoAAY TEd 30 AN
I, (8¥3 § eI THFRAT H q9 %
F1 7 T gy geT sfesar amAr F
ITEH F AFT ¢eYe qF B FATIT 97
& ol sgrETAR ®WET KT F AT I
graeed o A IFW faa gt &
ZUST FA3TE W IAFT AG AT 94T E |
¥ A7 w7 vy AT afEeTn o Aiee
g A7 S HIgT AEAT AR AR 3G
gFIE VMR FA T oI ag e {F
g AN 39 qraq @ {5 Iawy wref §
frar s ) agA 3 AN AR AT A
ferar war o1 M7 TR TETEAT T
g ot afFEA Qe¥s ¥ A1 FErfAaw are
T ) AT Y JAAT qAHT F )
WAt & i 2 Wy ¥ oA
Feifoaen 39, g9 Yauew 7 5 §
Pearza famr ara w7 5o Al A1 s
& voraT aETE ¥ RIT 7 w37 Ay sy
LY7o § T IF W qU4T 727 PR
F A1FT fZar 13

H 519 AW & SHA Teh TATA TGAT
T | I T8 FgT A7 B o tema o a9
FEET & AT T2 T4 WO AR 2
¥ 39 weq & 9T 9Z AT g fF qar
T® AAEF & TTEH A A foAy UF wRiA
FEIfAEr 47 | 3T FFT T AT ATAA
FeIREr AT 00 w7 fRTET T
aTE | T MG (g A7 TE BT FE13T
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WA d AT A BOTRAT T 7T AN
FOF WA T T 97w
w7 fzar | s qvg § neMifg= fag A
= AT gEEg ¥ et &1 O AT
FEIME | qadra w2 four st A &
gH ETT WTEE &% g9g WA W A (&
T FAT F AT ATEA FELAET 7S @
ag 91 gaTy {597 ag &5 2 sav & fF
IR WRE  FE AT S
AT ZH q@ F7 Te@ § %
AT BXF ATGHT & BT N qAdA g

Every man 1s a soldier at the time of

war ST AT AT FT FLF2 TAT a9
AT WYX FATL 37 F WAL AT Forer WA
FATE TE Y AV AT AT oAt g Ay
T qeF F fewrem FT abr o o
ST YT AT T TOAE A FId ZC qAA
FI I F79 F 77 Far7 7337 ) wAE
IS &7 320 I § FATATAT G

AT q78 § § 7z AT g {7 A
A H TR 92 A1 T GFRE
¥ @ faeE g M gn foaar samEr @
SATET AT A7 F7 T4 g7 3407 %)
& 9g WrAqr g {F AT 3 7 agd a97
Fa-qrav § | afea g9 Fa-qma7 & fai
(FA TUE THRIATEA &1 T&7H § T FFTT
forar sy 1 g AT 9@TgT &
gaq fawer  zafed A arg fF gan
ST AggT AL 4 A FA ATAFT FF
TS AT AT §, TGHT F1 G, WAT T
A &7 & 1 W FWI q@Ig
ASEmEr F1 AW woT g o
ST a1 gw AT § g A8 @ Al
1T g T ¥ fAwa wd § gawy
UK RECHE R I cR i
BN AgrT BN AT e g | & ag
HTRAT £ 1% A7 afvar § A & wew
gLATeAr 72, @ afevwesr vE o
IAHT AT FT g7 FTH AT TE€IT & AT
I9% 727 fedeg FErs F9r7 #7 wEwT
g | AT AW FT AR FIAT AT AT
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SEYT ® | AT 39% ug ol FER A
& g 6 a1 oAy e & fod @
T AT 7E T IA%F FATAT q=LT 97
FRAIT FT TANH &7 H WA
IE@ & | TE AR Y FE€w W
qLE FAM AT TEIA & | A AT Y
&Y HEY FAT A1fEd | gArdy @i wenan
g fF za wrEw  fafaez gard
= 7 W9E 9 5 T F Afaney
& | qgT A TRAY N GAIY I CHRIACH
& | WY 9ET O A B GIET AT A
& g9 IT® §IT R WY A gA M
TG Fqwr o agE 7 AT Y | T
& 77 g N A ) A g afew
AT wrarferez aref & foraq aeer & 99
9 B TG WA

T 9 ¥ & 72 AEar g oSer
THFE Agn 7 Fg1 {F g T87
FEH § a1 gt 37 & fad uF aga
TE AT g WX IFHT g fFAr 7
o fad ag sedy # T Star oo ot
F I F@ & @ FNAE@ A FEE F
FT 7 g 717 fFEl w1 w9 qeAw
ar Free fagw & g T dfad
7& SeIE & fr s QA T at
agd ¥ fasges #ee, fasges grgeq
F AW FT WA g A AEET &
W ot grarag g fE adf e
e g5gfeee glar § foadt avg @
WET WIAT TET AT TA | FTHT g7 A
faarst vz & fomer for & <0 @
Agr F@AT | QT F Aoy (6 IR
FEIT (% 30 q99 AT JAe AT AT
FT TEXA & | AVTIA F@ T A€W 2
T F{AT F1 3 FAATH FoA AT
T 2 | !

@E Fgatar & wifedr TT T8
FE {6 o7 a9 gk aET TR §

[ 22 FEB 1963 ]

|
|

mfmmzrw&%%ﬁrawll

President’s address 656

IA IFT Iga I H FH 7% AR
FAR AT qeF g o gfar g 1 afew
§ 77 ST FAT fF gAr AW F W%
¥gd & 1H 9% A & fomg amw faar
T aFAT § ) AT W URSAHT F
e ity A fewem ore gfean o
0T &7 FY GH FI(HG | 35F AT T
TéT & fr & 7g A1gr g W miww g
ST St & FAT g o ster A A
FT AAF 3, T A% fewrq 3% 2fzaw
UFT F qleds § guI 3 & H77 0F
et v &3 AT "z g o
qgd TEVA IS 97 FEAE] 7 AT
g oo w1 AT AT & fears
FTH FTAT & T AT § T HATaT &
T NewT 7 = (Fer A1 wFEs
TIATT & Y 39% [0 agd & FA AT
£ 1 @1 AR AW HISE g, 1 OWE

fa3fza fedmm taz Al9E &, 59 0 =
g o fas ag g fF fadlea
fedeara UFz W U FIQHT FT TTATTAL
FuZt F ame @ fFar S ) oww
USATEAA FHET WY qANAS AW B
qr IqET I H TG AT | AT HA
warfas 7 7EALT & W AL JTIT
T & A 9w frey &% faan smam
gt 72 &% & S gA fehe 0aw ¥ 997
2 | g% wrerrA cafaas FAEET T3
¥ AqraeT W WITRA agM, TREW
FLA T ARERT 6T F g {1 g7
frem & FEAE ¥ oAwy § | g
g & AT A ArzFw AW fead-
s AW A A Ffan dw
FAR AT doT GHpsiaw dFz g AT
Ao dio o ¥ Tt AA =T THA AL
& S ATagd wEvT qed 97 gq faer
¥ faers TreraTer F arg 7 zofea |
g & Agr 7udAar fa 3 F gemT
TR 73 o feden wme zhEar O
T¥ W FAF AT TEAATT &7 |

|
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T Fg FX F wfew § {52 ag
ATEAT § (o &5 Helt e 1 Ao @
I o F 7= WX TR g &=
HT GHAT F & {77 Jae @ 1]

SHrr N. M. ANWAR (Madras):
Madam Deputy Chairman, we are be-
holden to the President for his Address
to the joint session of Parliament and
for the very excellent survey of the
achievements of our Government
which he had given in the course ot
that Address. But that little incident
which disturbed the proceedings of
the joint session, the misdemeanour of
the Socialist members, I am very
happy, Madam Deputy Chairman, has
been condemned, and rightly con-
demned, by all the leaders of the

different political parties in our coun-
try. Indeed, I would go

even one
step further and say that these
Socialist Members—God save this
country from Dr. Lohia and his

friends-—must be ostracized from pub-
lic life as political lepers for the

manner in which they have offered
this affront
Surr G. MURAHARI (Uttar Pra-

desh): I take serious objection to this
type of terminology being used. Those
who want us to be decorous and decent

should also learn to wuse decent
language.
Surr N. M. ANWAR: Madam

Deputy Chairman, the hon, Members
of the Socialist Party have got roots
only in the north. Do they wunder-
stand that there are more than 250
million people in this country who do
not even to this day know Hindi and
are we to deny to this vast section
of peovle of the country all opportu-
nities of the highest honours of the
realm ..

Surt G. MURAHARI: They should
“know the mother-tongue.

Surr N. M. ANWAR: despite the
fact that they possess some of the best
intellects that the country has ever
produced? Therefore, Madam Deputy
‘Chairman, let my friends of the Socia-
1list Party take this warning. It is not
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that they have insulted the President;
they have insulted the South and the
South can as well have, whether
anti-secession Bill or no anti-secession
Bill, if these Socialists wants to walk
out from the House, an opportunity;
particularly those who are now com-
mitted to the theory of secession will
find in this a very good opportunity.
to walk out of the Union. Let the
Soclalists reallse the magnitude of
what they have done to damage the
sovereignty of the country. The
sovereignty of our country is para-
mount and superior to a thousand
other considerations. Let them grasp
what it means. We want to preserve
the sovereignty of India. Madam
Deputy Chairman, I would very much
wish that from out of that incident
which has served as an eye-opener to
us we should develop a new technique;
we should evolve a four-language
formula instead of the three-language
formula which is now proposed for
the country. I know from the expe-
rience that I have had in different
countiries on the continent and as a
student of educational psychology my-
self, to have four languages is nothing
of an impossibility. On the contrary,
that is part of the curriculum content
in ever so many countries. In our
country we would wish that in the
interests of national solidarity Hindi
should spread and spread fast to the
South. When we expect the millions
in the South to learn Hindi and
acquire mastery in that language, they
will do it and they will beat you
hollow in that in years to come.
Meanwhile, take it from me that the
South must also have to be given an
assurance on the principle of recipro-
city that people in the world of Hindi
also will have as a compulsory langu-
age one of the languages that do not
belong to the Hindi region. Either a
Dravidian language or Bengali, which-
ever be the language, should be made
equally compulsory for people living
in the Hindi region. I know Hindi
myself but even so, I would earnestly
plead that, because T want to interpret
the feelings of millions in the South
who do not unfortunately know Hindi
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today but who would love to master
it, if possible, even as they have
mastered English which has come to
this country six thousand miles away
from overseas. Let, therefore, time be
gwen for Himdi to be made compul-
sgory. In this connection let me tell
you that we have to appreciate fthe
delicate position in which the Gov-
ernment of Madras are placed when
there is a mass movement in that part
of the country against Hindi. {(Inter-
Tupton) Mr A, D. Mani does l3101:
represent anv Party. But yesterday
during the Question Hour he asked:
Why does not the Chief Minister of
the Government of Madras, who id a
party to the National Integratjon
Council’s recommendation, implem?nt
the policy of enforcement of Hindi in
that part of our country? Pardon mhe,
it only he should for a moment have
the responsibility of a Party, he
would realise the magnitude and
seriousness of the proposals which he
made. Lo

Sarr BHUPESH GUPTA: Madam, it
is a reflection on Mr. Mani, becayse
he is an honorary member of T\e

Swatantra Party.

Surt A. D. MANI (Madhya Pra-
desh): Madam, on a point of informa-
tion T should say that the honorary
membership of any Party is better
than any card-bearing membership of
Peking.

Surr BHUPESH GUPTA: He
admitted the fact.

Tue DEPUTY CHAIRMAN: PleTe

has

eontinue.

Surt N. M. ANWAR: When I urge
the four-language formula, I mean
Hindi should be compulsory all ovier
the country. But at the same time
the handicap people in the South face
should be counter-balanced by impos-
ing a handicap on people in the Hindi
areas, by teaching them one of the
languages not belonging to the Hindi
region, preferably a Dravidian langu-
age, to promote emotional integratian.
Now that we have got linguistic minp-
rities in every State that has been
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organised on a linguistic basis, there
must be also provision whereby suffi-
cient opportunities are gvailable for
teaching them in their mother-tongue.
The fourth language which the world
nas come to realise, which countries
like Russia and Japan and even China
for that matter, have come to provide
for as a compulsory language, in the
curricula of different universities, is
English. Call it basic English, call it
what you like. It must also be pro-
vided as a language of the world and
I am sure from my own experience
that it is easy to have this provision
for four languages, so that Ind:a with-
out prejudice to this or that region,
without prejudice to this or tha:
formula, can still have a record of
proficiency and see that she retains
the heritage which we have gained
under the British regime of mastery
over the English language.

1963 ] President’s address

Now, I was rather amused durirg
the debate

(Interruptions)

Surr SHEEL. BHADRA YAJER:
What is the fourth language?

Tae DEPUTY CHAIRMAN: Order,
order. He has made himself very
clear.

Serf N. M. ANWAR: Kindly bear
with me,

Tae DEPUTY CHAIRMAN: Please
carry on.

Surr N. M. ANWAR: Now, Madam,
I would plead with you. There has
been in the course of the debate a
concentrated assault on the leadership
of this country . . .

Surr A. D. MANI: No, no.

Surt N. M, ANWAR: By leading
lights of the Opposition. I can well
imagine the frustration that obtains
there for years. They have been ex-
pressing a fond hope of trying to re-
place that leadership But who are
these gentlemen to tell, when the
people have settled it? We have come
here not because of the mehrbani of
leading lights of the Opposition. We
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have come into Parliament by virtue
of the mandate of the vast millions of
India and it is the Congress Party
which has been returned to be the
ruling Party. It is none of the busi-
ness of the Parties in the Opposition
to say as to who should be the leader
of my Party. The Maharani of Jaipur
can have her views as to who should
be her leader, but it is for me to say
who should be the leader of my Party.
It is none of their business. It is be-
yond their jurisdiction.

Sarr GANGA SHARAN SINHA:
Madam, I do not want lo interrupt
but I would like to remind the hon.
Member that the Congress Party
even today has not got 51 per cent of
the votes cast.

Surr ARJUN ARORA: How many
votes did your Party get the dwindl-
ing P.S.P.?

SHrr GANGA SHARAN SINHA:
You do not enjoy majority in the
country. (Interruptions.)

Tue DEPUTY CHAIRMAN: Please
continue. Your time is limited.

Surt N. M. ANWAR: Because of
interruptions kindly allow me a little
extension.

Surr GANGA SHARAN SINHA:
It was a correction not an interrup-
tion.

Suert N. M. ANWAR: Yes, a cor-
rection through inteirruption Now,
Madam, time and again, ad nauseam,
they have been returning to this
charge or assault on the leadership,
The masses are masters in a political
democracy and in every general elec-
tion they have reposed their confi-
dznce in us and returned us to power.
Go and approach the masses ang try
to show of your wonderful virtues,
But the masses know, unfortunately
for them and fortunately for us, these
leading lights, however eminent they
may be in public life, nevertheless in
their simple arithmetic the masses
understand their virtue that zero plus
ge-o plus zero is equal to zero.

[ RAJYA SABHA ]
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Now, let me say one thing and that
is this. Yesterday, in the course of
the debate, my friend, for whose in-
tellect I have the highest regard—
Mr. A. D. Mani—while trying to meet
the charge of Mr. Bhupesh Gupta gaid
this. Of course, we know Mr. Bhupesh
Gupta and his views. He is incorrigi-
ble. But the point is, he would very
much wish to bring this country undey
the Peking umbrella. But that should
not frighten Mr., A. D. Manj to get
away from Peking umbrella and
come under the U.S. air umbrella. It
is the view of a Cinderella. He is a
Member without a Party or a follow-
ing and he can afford to make that
statement. This country has come to
accept the leadership of Pandit Jawa-
harlal Nehru and we have come under
the Nehru umbrella and we are proud
of it, 3 gentleman who over 45 years,
in public life has come to interpret
best the feelings of the masses.

Sert BHUPESH GUPTA: Madam
Deputy Chairman, we have offered no
umbrella, except the raincoat of non-
alignment,

Surr N. M. ANWAR: We know
you, Mr. Bhupesh Gupta, and unfor-
tunately too well.

Surt FARIDUL HAQ ANSARI
(Uttar Pradesh): Yocu want to be
under the same ymbrella.

SHrt N. M. ANWAR: I want to
make an observation and that is, hap-
pily the emergency has given us an
opportunity. But before 1 proceed
to that point, who is it that is exploit-
ing the emergency in the country to-
day-—Members of the Opposition?

Hon. MEMBERS: No, no.

Surr N. M. ANWAR: Members of
the Opposition who enjoy perfect
freedom in our political democracy
are ceaselessly irying to exploit the
emergency in running down the Gov-
ernment, which they should know
much better than I do can only be of
advantage to the enemy. By trying
to run down the Government and the
leadership of this country, even im
abnormal {imes of emergency, whea
the enemy is watching us, when the
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whole world is looking at wus, it
is they who are undermining
the security, undermining the
morale of the Army and of ithe
people. And I would beg of
them as good citizens of India that
they should try to set a good example,
even while they are running a tirade
against the Government. Madam, I
have got a very serious proposal to
make, a constructive criticism to offer,
in view of the emergency. I admire
the Government for having brought
fin measures for gold control. But,
Madam, that is only touching the
fringe of the problem. I have got re-
liable information which goes to show
that black money in this country
ranges between Rs. 4000 crores gnd
Rs. 6000 crores, whether it is hoarded
in currency or gold. We have got
enough underground material in the
form of black money. How are we to
attract that? I have got a very per-
suasive suggestion to make, and that
is this, Let the Government of India
offer a moratorium and ask these
hoarders of black money, in view of
this national emergency, willingly to
part with it on a 50 : 50 basis to the
coffers of the State and iry to plough
back into industrial development, into
the economic development of this
country; the other part they can have
with freedom for which they can ren-
der accounts. I know that this is a
suggestion which will merit the seri-
ous attention of the Government today.
But, Madam, the question may rightly
be askeq if they still do not behave
very well in parting with this, give
unte Caesar the things that are
Caesar’s and give unto God the things
that are God’s if still the blackmar-
keteers are not trying to come fof-
ward, let me say this that the Govern-
ment can be armed with powers aftdr
prescribing a dead line to see that
currency particularly of higher deno-
minations is demonetised and black
gold is seized even under a Draconian
legislation. Madam, I think that is
one of the things we have got to do

now in order that we may provide
ways and means for the defence of

Motion of Thanks on

our country.

[ 22 FEB. 1963 ]
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THe DEPUTY CHAIRMAN; Please
wind up.

Serr N. M. ANWAR: I am very
happy, Madam, that in the course of
this debate we have an oportunity to
review the work of the different
Ministries. Unfortunately my time is
up, but I feel proud ang pleased over
} the record performance of the Minis-
try of Steel and Heavy Industries.
After all, steel is a measure of the in-
dustrial progress that the country
makes, and of paramount urgency
for our defence and I am very par-
ticularly pleased to see the impressive
figures both under the private sector
and under the public sector for ingots
and for saleable steel, which show
that the quantum has been nearly
doubled over these twelve months. I
only wish that the Min'ster were
here and that he placed in the course
of the debate the record of the
achievements that have been made in
his Ministry.

Madam, before I wind up I must
thank you.

ANNOUNCEMENT RE: GOVERN-
MENT BUSINESS

THe MINISTER oF
TARY AFFAIRS (SHRT  SaTYA
NaravyaAN Singa): With your per-
mission, Madam, I rise to announce
that Government business in this
House during the week commencing
25th February 1963 will consist of:

(1) Further discussion of the
Motion of Thanks on the
President’s Address moved by
Shri Akbar Ali Khan and se-
conded by Shrimati Maya
Devi Chettry.

(2) General Discussion on the
Railway Budget for 1963-64

PARLIAMEN-

(3) Further consideration and
passing of the Indian Emi-
gration (Amendment) Bill,
1963.

The General Budget for 1963-64 will,
as usual, be laid at 6 p.mM, on Thursday,
{ the 28th February, 1863.



